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No. of Amount No. of Amount 
Project Project 

Cooperative 28 26.45 9 8.43 

10int 52 56.25 17 23.97 

Pnblic 24 36.93 9 7.61 

Private 314 331.01 129 154.36 

418 450.64 164 194.31 

Alleged GambUng and ose or Narcotic 
DrqIID Five Star Hotels of New Delhi 

8533. SHRI RAM BHAGAT PASWAN 
Will the Minister of PARLIA-

MENTAllY AFFAIR.S AND TOURISM 
be pleased to State : 

(a) wbether Government are aware 
that some five star botels of New Delhi 
have been arranging Rambling and even 
prodioa narcotic drugs to their usual' 
visitors; and 

(d) if 10. tbe details thereof? 

THB MINISTER OF PARLIA. 
MENTAR.Y AFFAIRS AND TOUR.ISM 
(SHRI H. K. L. BHAGAT) : (a) Govern-
ment bas Dot received any such report. 

(b) Does not ari~e. 

Raid. 08 Cigarette Companies 

8534. SRllIMATI KR.ISHNA SAHI: 
Will the Minister 01 FINANCE be pleased 
to .tate : 

(a) whether it is a fact tbat in the 
$i,ar,tt, ip"u.try raids were conducted Oil 

Indian Companies and foreign companies 
were excluded; 

(b) if so, the reasons therefor; 

(c) whether Oovernment are aware 
tbat during the raids on certain whole-
salers at Trivandrum. Jaipur" Cochin etc., 
representatives of wholesalers were carried 
away by the Central Excise officials without 
fulfiillinl the leaal requirements; and 

(d) if so, the reasons tberefor and the 
action taken against thOle who. Violated the 
Jaw? 

THB MINISTER OF STATE IN THB 
MINISTRY OF FINANCE (SHRI 
JANARDHANA POOJARY) : <a) and (b). 
On "specific information searches of the 
Premises C'f MIs. o. T. c. Indultriesj ita 
distributors and wholesale dealera wero 
conducted in different parts of tbe countrY. 
The .searches were coordinated by Directo-
rate General of Revenue Intelligence. In 
the absence of any specific information DO 
other cisarette companies were .Iea rellcd in· 
cludioS foreign cigarette companies. 

(C), and (d).' No instances have come to 
tilt llotiQO of tile depart PlCllt where 




